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CENTRAL ADMINISTRAT

IVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI.

OA-2102/7
Mew Delhi this the 29th day

Hon ble Smt. Lakshml Swaminat

N [T

of September, 1937.

han, Member (J)

Hon ble Sh. 5.P. Bilswas, Member (A)
Sh. Nandu Prasad,
S/o Sh. Aklu Prasad,
R/o Village Keshopur,
P.S. Tolhara,
Nalanda(RBihar). R Applicant

Distt.

~.
Charya for
versus

(through Sh, B8.8.

1. Union of India through

Sh. G.D. Gupta)

the Secretary to the Govt.

“of Indis, Ministry of Hom

» North Block, New Delhi.

Z. Union Public Service Comm
through its Secretary, Dh

House, Shahijahan Road,

New Ds=lhi,

State of Bihar

Chief Secretary, Main

Secretariat, Patna.

4, Sh. Balmiki Sharan Sharma
Inspector
Special Branch, Bihar.

5. Sh., R.E.V. Kujur, IPS.,.
Inspector General of Poli

- Ranchi Zone, Ranchi.

8. Sh, Morris Kiro, IPS,
Superintendent of Police,
Madhonura(Bihar).

(through Sh. 5.K inh§ S
fo~ Respondent No.,3., 1N\
spondents)
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Hon “ble Smt. Lakshmi Swaminat
Sh. Chairya on ins

Gupta, learned counsel for th

to witnd
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- he seeks permi )
the applicant does not ' w2
‘pursuing the case.

In view of the

dismissed as having been with

(S, P, Biswas) (Smt.
Member (A)

-
-

ucnerdl of Police

e Affairs,

ission
olpur

through 1tz

ES

ce,

Respondents

PR

. AnLl Kumar Jha
resunt for - other

L)
han, Member (J)
tructions from Sh. G.D.

2 applicant submits that

1]
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raw the present O,A.)

m to be interested in

“this  OLA.
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above,
drawn.
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Lakehmi Swaminathan)
Member (J) .




